OPEN COURT

v

CENTRAL ADVINISTRATIVE TRIBUNAL, ADDITIONAL BENG!
ALIAHABAD

DA\TED; THIS THE 16TH DAY OF JULY 1997

Hontble }r., Justice B.,C.Scksena vC
Hon'ble Mr, S, Das Gupte Al

el e haal halt Bl bt |

- ——

MIGINAL APPLIC-TION NO, lo4fo5

1, Reghunath Presed Singh

Son of Babu 121 Singh

T No, 259/B 151

2, Suresh Kumér Singh S/0O Reghuraj Singh
T. No. 266/B H.S.I. £

3, Triloki Neth Rai s/o Rem Udei Reil
T. No.79/B  H.S.I.

4, ruran 18l s/o Sheetal Prased
T No. 150/B H.S.I.

5, pares Nath Singh s/o Ramdhari Singh,
T No., 93/B HS.I.

6. Surjeet Sinch s/o Sardsr Keshmir Singh,
T No.38/B H.S.I.

7. Vidys Saran NMishr s/o Cnker Neth Lishr
T No. 224/B; H.S.1. ;

8. Hari Sinch s/o Sunder Sinch Chendel,
T No. 202/B H.S.I.

9., Réj Kumar Bsjpai s/o Shrillkerain Bsjpeil
T No.l93/B H.S.I.

10. Shyam Charan Yadav s/o Sc¢hdeen Yedsv
T No, 260/B H.S.I.

11, K K.Shrivest .vé s/o J.p.Shrivestcave,
T No, 184/B H.S.1.

12, xarish singh son of lierkesh Singh,
T No.l85/B H.S.I.

13,Luxmi Kerain Sinch s/o Rem Niwej Singh,

T. No.122/B His .14 \
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14, Somneth Me lhotra s/o Bahadur Chand Né lhotra,
T Ko.l70/B H.SEI.

15, Bindeshweri Prascd s/o Rem Sunder x.".auroy'a,

T No.268/B H.S.I. N
16, Sankthe Prasad s$/o Serju,
T. No. 137/5 HES .1,
17. Krishne lureri Swerup s/o Ram Swsroop,
T. No,236/B H.SEI.
18, Gomti Prasad s/@ Pysre L1
T.NC.265/B H.5.I.
le, Ren Singh s/o Rishal Singh
T No., ©5/B H.S.I.
20. .;::zeer Alam s/o Newab Khan,
T No, 160B H.S .§.
21, Rem Auter Shermé s/o Ke¢llu Ram Sherma
T No.207/B HS B. ‘
Z2. Ved Prekesh son of Roshen lal, :
¥ No. 9l/B H.S.1.
2¢. Vijey Kumsr Singh s/o Rem Janem Singh,
T No.65/B H.5.I§
24, Kehralay Ram s/o0 putai TNo,l63/E IS1
?c}%pg{a NT III pMeitryNegar, Armepur gref camks
C/A Sri Arvind Kumar
Versus
1, The Cheirman, Ordnance Fectory Bosrd
1p-Auckland Raod, GCalcutta-7000 Ol
2, General Mensger, Small Arms Fectory,
Kalpi Raod, Kénpur,
2, Union of India thi'ough Secretary,
Ministry of Defence, New Delhi,
- g e (e e Respondents

C/R Sri A, Sthelakar
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WITH

RIGINAL A PPLICATION NO,lQQOZQB

1. Nil Retan Ray Chaudhary son of
Lste N, ¢, Rey Chaudhary, r/o
N.T./III/141 Armepur Estate,

}:anpur-208309 T No,373 /R Ex)
P.C. No.860041

2. B.L.S .Bist SOn of Rep Singh Bist ,
/0 19/6 Cheran Singh Colony,
F.Q0. Juhi, Kanpur-208014-.-T No.88/iu:
et o i - 8, “Applicents

C/A Sri vat encre Nsth
Sri Vikram Net h

1. The Charims n, Crdnznce Fectory Board,
loa Aauck lang Road, c: leutta-700 ool
2. Genera} NMénzcer, spa1; Arms Factory,
Ke lpi Road, Keénpur,
3. Union of Indie through Secretary,
iinistry of Defence, Neu Delhi,
el e -Respondents

C/R Sri Amit Sthslaker

« ITH
—_—
QRIGINAL APPLICATION NO.1317/94

1. Bebu Rap piers $/c Late Sri Rap Prased pjsra
HSI llb/}"'C

2% D}_gie}'g%%p“%h s/o Ii,F, Joseph
3. Besant giupgar Sérkar s/ Ragha Réman Sarker,
/3G

-
LT

HST
4. Sageer A néd s /o N.Kezim Alj

HSI 85 LAG
e Matish Rei s H.C.Raj
¢ Y Fdﬂ/].%‘(; s ; R i
6. p abhaka od, <t hek s /o0 Ra Mars "éthék
I:II-IS:[ 'iolr/fco F /° Raém Keni 1 y
< Br‘%jl }i;iﬁ}'fle Sinch S/o late Rudra Pratap Singh
f A (2

8. ilohumm: g l'ehmood khan S/2 Mohomeoa “iCini Khap
SI i-l-l/“nr\c \
'y




2 I
¥ .

o, lohammed Shammim $/c Kudrat ~llehe HSI 111 /MAG

10, Devi Bayel s/o Gaya Pras:d, HSI 142/1C

11. Ménzs Renjen Bhetacharyea son of
B

Lenoranjen Phattacharya Bl 44/CG

12. Ren lakhan Tew:ri s/o lete Kashi Noth Wviepi,

HSI 51/1C :

12, Vesudev pd.Srivestave s/o te Sita Rem Prasad
HSI 95/LC

14, Sencem Lzl Yedev s/o Jhaysi Yedav
HyI 98/LC

18, I!'nc_al pPd Verme s/o Joga nnath Vermec
H1 %8 74/ii0C

16, Dorshen Singh s/o Thakur Singh
HI 1ll/LC !

17. 5czh:b Singh Sengér s/o «cte Ajey Sinch Senger
HSI 124/MAG

18, Genoa Pd, Sharma s/c Gokul pd. Sharma

HsI 114/LC
19, Rem Pd, Bhekt sjfo Lot e Mathure Praszd.
HSI  80/LC

20. Serju Rem son of “te Rém Saran Rem
HS1 154/NAG

. Akhter Alem Siddigi s/o Ali Ascer
HSI 286/1C

1 22, Rem Pratap Singh s/o ShriKrishne

} HI lZl/M‘\G

j 23, Yucel Kishore Srivastave scn of

‘ I 125/1C

Lot e Reghu Nenddn pd.Srivestava.

24, Sh':msJI?ul Hag Anseri s/o l..Yunus Anscri,.

HSI 140/MAG
| 25. Niranjen L=1 s /o lote Remeshwer Pres:zd,
| HSI <244/LC
I 26, pushpendré Singh Yedav son of
| HS

I '24l/1C
lké 11 Charen 5ingh Yadav

\ 27. Rem Chzndra Singh s/o lcte Bechen Singh
I |2R[L0
| 28, Amar Sinch s/o Kripal Singh
| I 123/LC
| 29. }‘:E-nh}'f" LElS/C 4 90 80 000 a0
| BSI 71/M0G
| 30. Touseef ahmad Khan son of Aziz Ahmad.
| HSI 221/8C
| 31, lohammed Kemil son of lohd, Sebir.
K1 130/.:G
32, Bcdrio‘.’ishc.l Verma son of Beni pd.Verme

|
‘ HSI 8/sC
‘ Subhan Khan
33. h Cm SC . - . - . -
Ashisnfpan son of

2 . kodag IBEn Shofhe son of WWLRBImIedhgme

K5 :I1 209/1C ’

| 35, Suncer sl Gupte son Remeshwer Pd Gupta

| HS II 107/0aC

| 36, Reghunath Sinch s/o Late Henumen Saranm Singh

| B II 62/LC

All ¢cxe C/O Shremik Busti Heriher Neth Sheshtri

Nacar Opposite 300 Elock, Kémpure - - - =

C/n Sri Arvind Kumar \
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VZRSUS

1, The Chairman, Ordnance Factory Board,
10-A Auckland Road, Calcutta 7000 Ol

2. General Manager, Small Arms 'Factory,
Kalpi Road, Kanpur.

5. Union of India through Secretary
Minisyry of Defence, New Delhi,

- = = = = = = Respondents

C/R Sri Ashok Mohiley

WITH
ORIGINAL APPLICAT ION NO, 1316/94

1. Rama Shanker s/o late Budh lal,
2. Ram Prasad Shamma
3, Hari Ram Shsma.
4, Pyare :l:al.

5. Shri Ram,

6 . Shiv Dutt Dubey.
7. Vishan Das

8. Attar Singh

9. M. Mukarim.

10, Dwarika Prasad.
11. Bhagwat Singh
12, Chaman Singh
13, Allauddin

14, Chotey lal

15, Raja Ram Sharma
16, Balram Sharma
17. Mool Chand,
183, lalta Prasad
1o ,Ram Ratan

20, Gorey lal

21, Abdul Majeed

22, Mobin Ahmad. \W
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28, Har Dazal
24, Kadar Nath Mishra
255 Ram Lagan Upadhya. *
24
26. Raj Mangal
2. Ram Samujh Shukla
08, Chandra Pal Singh.
29, Mazhar Ali,
. Bhairo Prasad
3. Shyam Singh.
2., Babu Ram
34, Ba ldev
38. Surya Pal Singh.
36, Durga Prasad.
ar. Ganesh Shanker Dikshit.
38, Sayad Gouhar Ali
39, Ram Parvesh Singh
400 Ganga Prasad.
a1, Ram Dularey
42, Mangla Prasado
43, Girdhar Gopal
44, Rudra Narayan Pandey
45, T4lak Raj
46, Uma Shankap
47, Girish Chand
48, Nagendra Frasad.
49, Parsuram.
A1l are resident of C/O Ram Shanker,
8/470-A Shukla Ganj, Gandhinagar
Unnao, = = = = = = = = = Applicants

C/A 8ri Arvind Kumar \ %\/




1, The Chairman, Ordnanance Factory Board,
10-A Auckland Road, Calcutta- 700 0Ol

2, General Manager, Small Arms Factory,
Kalpi Road, Kanpur.

3. Union of India, through Secretary
Ministry of Defence, New Delhi,

g - = - = = Respondents
C/R Sri Ashok Mohile

ORDER

By Hon'ble Mr, Justice B.C.Saksena WVC

Through these O.As., applicants be longing
to the trade of Machinist in the Ordnance Factory
Be4{v¥d , Kanpur have claimed parity to that of Grinders
who were given beneft on the basis of an earlier

decision of the Calcutta bench of the Tribunal.

2, The respondents have through the Misce llanceous
Applications placed on record the decision of the
Calcutta bench of the Tribunal after O.A. in cuestion
had been remanded by the Hon'ble Supreme court on a
S.L.F, having been preferred against an earlier
decision of the Calcutta bench of the Tribunal has
held that there was an errcr apprent in the judgment
rendered in 1977 and accordingly it rejected the
c laim made in the O,A, and T.As,

34 Inview of the subsequent judgment of the
Calcutta bench of the Tribunal, applicants' claim in
the O.As. before us\,a]so fails by the reason of the
earlier decision having been set aside by the Calcutta
bench of the Tribunal, \
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4, O#s cre accordingly dismissed in
gly

terms of the judgment e¢nd shz1l be coverned by

the conclusions arrived at by the Czalcutts bench

of 1he Tribun:1 in its decision d:ted 6.1,1007,cony =

of vhich hes been annexed ¢s i I In Il .628/97 in
Cers No.lo4/905 4
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